IN THE CENTRAL &)HINISTRATIVE TRIBUHAI.:HYDERAB
AT HYDERABAD,

0A,No,918/96,

AD BENCH

Dgte of order:}3,3,96.

tweellise
Trinath Singh Rajmut ore Applicant,
And

i,Additienal Divisisenal Rallway Manasger,
Seuth Central Railways, Vijayawada zmit

2.Divisienal Rallway Manager.sﬂth Central
Railway, Vijayawada. -

3.General Manager, Seuth Central Rallway,
Rail Nilayam, Secudderabad,

.es Regpondents.

Ceunsel fer the Applicant s Mr,G,V,3ubba Rae

Ceunsel fer the Reg ondentssMr,V,Bhemmana,SC

QORAMs
HON'BLE MR,JUSTICE M,G,CHOUDHARI,VICE CHA

HON'BIZ SHRI H,RAJENORA PRASAD,MEMBER (A)|
;u

Hen'ble Tridunal made the follewing erder
The Sonior Divisisnal Persennel Officer,

for Rlys.

LRMAN

outh

Central ltailwqys. Vijayawada is directed te dispase ef

the repressntatien ef the applicant dated 9,9,95

(annexure=-iI) en merits and cemmnicate the erder thereon
te the applicant within a peried of twe months frem

the date of communicatien ef the order in-as-ma

censiderable time has elapsed, since the date of

the representatien, In the event of beling aggri:[:

»y the decision en the reprsgentatien the appli
will be at liberty te pursue his legal remesdies
agcerdance with the law inclading filisg a fresh

The O.A.is sacerdingly disposed of .Xo
ghri V,Bhimanna appears for the resp

and takes notice,
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